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any decision to disband the Ordnance
Depot, Calcutta, even then fresh receipt
of stores and further provisioning has
been stopped and existing stocks are
being  back-loaded to other Central
Ordnance Depots; and

(b) whether Government propose to
advise the concerned authorities to
ensure smooth and normal functioning
of the depot?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI C. P. N. SINGH): (a) and
(b). Government have not so far
taken a decision to disband Ordnance
Depot Calcutta, No mass back'oad-
ing of stores is being done. The nor-
mal functioning of the Devot con-
tinues except that no further provi-
sioning of stores is being 1nade.
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Percentage of Reservation for SC/ST
in Services

5336. SHR] K. PRADHANI: Will
the Minister of HOME AFFAIRS
be pleased to state the percentage of
reservation jn Services made by Cen-
tral Government and Union Terri-
tories for appointment of persons
belonging to the Scheduled@ Castes
and Scheduled Tribes?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): The requisite information
is given in the Statement.
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PERCENTAGES OF RESERVATION FOR SCHEDULED CASTES AND
SCHEDULED TRIBES IN CENTRAL GOVERNMENT AND UNION TER-
RITORIES
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Scheduled  Scheduled
Castes Tribes

(i) Direct recruitment on all-India basis :

(a) By open competition (i.e. through the UPSC or by means of
open competitive test held by any other authority. 15% 7=3%

16—2/3%  714%

In proportion to the popu¥
lation of Scheduled Castes
and Scheduled Tribes

i1 theco cerned Statesf-

(b) Otherwise than at (a) above.

(ii) Direct recruitmeat to Group ‘C’ and Group ‘D’ (Gl III and
Cl. IV) posts normally attiacting candidates from a locality
or a region,

Union Territories.

(iii) Posts filled by promotion in grades or services in which the clement
of direct recruitment, if any, does not exceed 66——2/3% 1=

(a) Through liimited departmental competitive examination in
Groups B’C and D (Cl. II, III and 1V). 15% 7-3%

(b) By selection from Group B (Cl II) to the lowest rung of
category in Group A (Cl.I) and in Groups B, C & D (Cl. II,

III & IV).

15% 7-3%

(c) On the basis of seniority subject to fitness, in Gioups A, B,

C & D (QlL 1, 11, 11l & LIV)

15% 7-3%

Outlay for Cottage and Smel)
Industries

5337. SHRI K. PRADHANI: Will
the Minister of INDUSTRY be pleas-
ed to state:

(a) whether the proportion for
cottage and small industries in the
total outlay ag proposed in the draft
Sixth Five Year Plan ig less than that
in the Second and the Third Five Year
Plans; and

(b) if so, whether Government pro-
pose to substantially increase it so as
to bring it to the same proportion as in
the Second Five Year Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Yes, Sir, In the draft Plan for
1978—83, the proportion for cottage
and small industries to total outlays

i s e c—

is less than that in the Second and
the Thirq Five Year Plans.

(b) The Five Year Plan for
1980—85 is presently uader formula-
tion and the outlays for cottage and
small industries would be known
only after the Plan is finalised

Nucleus Industry Scheme in
Backward Districts

5338. SHRI NAVIN RAVANI: will
the Minister of INDUSTRY be pleas-
ed to state:

(a) on what basis the selection of
101 districts has been made out of 247
backwarq districts for nucleus indus-
try scheme;

(b) which States have so far set
up State-level committeeg to screen
and sanction applications of new entre-
preneurg for such nucleus industries;
and





